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FORM G
INVITATION FOR EXPRESSION OF INTE FOR
VGS REALTY CONSTRUCTION PRIVATE LIMITED

(UNDER CIRP) OPERATING IN CONSTRUCTION AT

UMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor
along with PAN/CIN/LLP No.

M/s. VGS Realty Construction Private Limited
(Under CIRP)
CIN No. U70101MH2012PTC238665

Address of the registered office

Popular Metal works, Tatya Tope Marg,
Joglekarwadi, Sion Fish Mkt, Sion (E), Sion,
Mumbai, Mumbai, Maharashtra, India, 400022

URL of website Website of the Corporate Debtor is not in
operation
Details of place where majority of Sion, Mumbai

fixed assets are located

Installed capacity of main products/
services

Not applicable

Quantity and value of main
products/ services sold in last
financial year

Business of the Corporate Debtor is closed
since 2021.

Number of employees/ workmen

Nil

Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Email request be sent to:
cirp.vrepl@gmail.com,
ipdilipgupta@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at :

Email request be sent to:
cirp.vrepl@gmail.com

.| Last date for receipt of expression

of interest

Friday, 6th December, 2024

Date of issue of provisional list of
prospective resolution applicants

Monday 16th December, 2024

.| Last date for submission of

objections to provisional list

Saturday 21st December, 2024

.| Date of issue of final list of

prospective resolution applicants

Tuesday 31st December, 2024

.| Date of issue of information

memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

Sunday 5th January, 2025

=

Last date for submission of
resolution plans

Tuesday 4th February, 2025

[16.

Process email id to submit EOI

cirp.vrepl@gmail.com

Date: 21st November, 2024
Place: Mumbai

For VGS Realty Construction Private Limited

Dilip Vasudeo Gupta
Resolution Professional

Reg. No: IBBI/IPA-002/1P-NO0765/2019-2020/12484
Registered Address of the Resolution Professional: No -8, Ellora CHS Ltd, Behind
Abhyudaya Co- Op Bank Ltd, Daftary Road, Malad East, Mumbai Suburban,

Maharashtra - 400097
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PIRAMAL CAPITAL & HOUSING FINANCE LTD.(PCHFL)
. o (Formerly Known as Dewan Housing Finance Corporation Ltd.)
Piramal |cn: LesoiomHiosapLcos263s
. Registered Office: Unit No.-601, 6th Floor, Piramal Amiti Building, Piramal Agastya
Finance Corporate Park, Kamani Junction, Opp. Fire Station, LBS Marg, Kurla (West)
Mumbai- 400070 —T +91 22 3802 4000

Branch Office: Dhiraj Baug, Building "A" Ground & 1st Floor, Beside Axis Bank, Opp. Monalisa Building, Agra Road,
Hari Niwas Circle, Naupada, Thane (West)- 400602, Maharashtra
Contact Person: 1. Mr. Krishna Mishra- 90826265222, 2. Mr. Vikas banker - 9987757580

E-AUCTION SUBSEQUENTSALE NOTICE ON SYMBOLIC POSSESSION, E-AUCTION DATE: 10-12-2024, 11.00 AM to 02:00 PM

SVC CO-OPERATIVE
BANIK LT D, | cmme sonmoes oam

(F v The Sh Vithal Co-op Bank Ltd.)

Bhiwandi Branch
255, Kasar Ali, Bhiwandi,

Bank of India BOl A Maharashtra, 421302

i i g

LEGAL & RECOVERY DEPARTMENT
SVCTOWER, JAWAHARLALNEHRUROAD, VAKOLA,SANTACRUZEAST,MUMBAI: 400055. TelNo:71999975/986/983/777.

PUBLIC NOTICE FOR SALE

RESIDENTIAL PROPERTY FOR SALE ON “AS IS WHERE IS AND WHATEVER THERE IS BASIS”.

(PROPERTY TAKEN OVER UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS &
ENFORCEMENT OF SECURITY INTEREST ACT, 2002)

Relationship beyond banking Email:-Bhiwandi.NaviMumbai@bankofindia.co.in
POSSESSION NOTICE (For Inmoveable Property)[APPENDIX-IV]

To:

1. M/SY.S.R. CotTex (prop. Mr. Srikanth Rajesham Yelle):-Address: 1288/2, New
Kaneri, Varaladevi Road, Opp Suruchi Hotel Bhiwandi- 421302

DATE OF E-AUCTION: 10-12-2024, FROM 11:00 A.M. TO 02:00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES
EACH), LAST DATE OF SUBMISSION OF BID : 09-12-2024, BEFORE 04:00 P.M.
For detailed terms and conditions of the Sale, please refer to the link provided in www.piramalfinance.com/e-
Auction.html or email us on piramal.auction@piramal.com.
STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR / MORTGAGOR

The above mentioned Borrower/Guarantor are hereby noticed to pay the sum as mentioned in section 13(2) notice in full
with accrued interest till date before the date of auction, failing which property will be auctioned/sold and balance dues if
any will be recovered with interest and cost from borrower/guarantor.

Sd/- (Authorised Officer)

Date : November 21, 2024

\Place : Pune Piramal Capital & Housing Finance Limited/

Loan Code/ Branch/ Demand Notice Property Address Reserve |Earnest Money| Outstanding . Mr Srikanth Rajesham Yelle (Proprietor):-Flat No: , B- Building, Lake View-B,
Borrower(s)/Co: Date and Pri Deposit (EMDY) Amount NAME OF THE BORROWER | MORTGAGOR OUTSTANDING BALANGE 2 MMsar;';a (:heR E;h' hand'Y4I2|1§52 (Pfll l\llo )96F6|5t9g323(;)t o Bulding, ke Views
W ’ rice SRost Ms. Bharti Pandurang Shenvi & M/s. Websoft Medical |Rs. 62,09,723.16 (Rupees Sixty Two Lakhs Nine Thousand rover, Shiwandi- :

Borrower(s)/ Guarantor(s) Amount (10%of RP) | (25-10-2024) Seven Hundred Twenty Three and Paise Sixteen Only) as|| | Whereas; The undersigned being the authorized officer of the Bank of India, Bhiwandi
(Loan Code No. 000;4402)/ 08-09-2023/ |Description of the Rs. Rs. Rs. on 31.10.2024 together with contractual interest and legal Branch under the securitization and Reconstruction of Financial Assets and Enforcement
(Pune Branch) 1. Shivtara Rs. Mortgaged property) 16,69,06,000/- 66,90,600/- |15,21,65,430/- & other incidental expenses with future interest prevailing|| | of Security Interest Act, 2002 and in exercise of powers conferred Under Section 13
FBrgEt%wg?/Plcl\é?'EzaLglg]rl)t%d'Mr 11"(‘;‘&%5?2/‘ ﬁ]l‘lef:?rs;eacsgggsﬂarm? ((:RUpeeg',St'X (Rgpefski'xw Fift(eReunp(e:?gres from time to time from 31.10.2024 till the date of closure.|[ | (12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a

S A rores Sixty ix Lakhs v . '
Sambhaji Shivajirao Chavan Eleven Crore |about 00 Hector 40 Aar Nine Lakhs Ninety Twenty One LOCATIO(I)JFATNHEEDETAILS RE?{E(?%’E DATE()&}‘:TIME EGSNE? 3’;"5;»8&,]."‘,;"5 :i;m;qinot;]c;dgtet}i]m].IJYS.I?IJM calling uhpon thle Borrowers: M/S Y.dS'.Rr.]Col Tgx (II;N?F-
(DMhortgaggr) 5;\1 Mrs. cEata Forty Four |out of Gat bearing No.  |Six Thousand|Thousand Six| Lakhs Sixty PROPERTY. (In Lakhs) INSPECTION IIJEEOkshI‘I') THE TENDER & R ’-34"43"‘:50 ?FI:ST?]'_':‘ eF e) t;) Lehpéy tt eTtﬁta am‘:l“;‘t meH”t'Od”e d"F‘_tﬂeg"tl'C)e ,‘i:ﬂg
armendra Nagwade Lakhs Ten  [263 (Old Gat No. 260 and Paise Hundred |Five Thousand (In Lakhs; s 34,40, S. Thirty Four lakh Forty Thousand Four Rundred Fifty Only) within
(Mortgagor) 4. Mrs. Smita Thousand Five | before that, S. No. Zero Only) | and Paise | Four Hundred Residential Flat No. B/703, admeasuring 560 Sq. Ft. Built Up| 164.00 07/12/2024 17.00 31/12/12024 60 days from the date of the receipt of the said notice.
gaﬁjr ST\;"de (B/lortg;%o.r) g H’\‘l{ndreqra”d 47/5¢/1 admheasu””g 02 Zero Only) }T)h!rtyza”d Area on the 7th floor & Stilt Car Parking No. B-04 on Ground & 01.30 p.m. The borrower/Guarantor having failed to repay the amount, notice is hereby given to
(Mo?éagi?}%. S”:tf algude. '”SE‘I'V)WO ﬁgﬁégfuﬂ?;g?bout 00 agﬁly‘;ro Floor of the buiding known s “Canna Co-op. Housing Society 2411212024 the borrowers/Guarantor and the public in general that the undersigned has taken
Satryabhama Shivajirao Hector 92 Aar, situated at Ltd.", Hiranandani Gardens, Adi Shankaracharya Marg, Powai 10.00 a.m.to 04.00 p.m. Possession of the property described herein below in exercise of powers conferred on
(Mo\lftgagor) 7. Mr.JDigambar revenue village Kesanand, Mumbai -400 076 in the name of Ms. Bharati Pandurang Shenvi. them under sub section (4) of section 13 of Act read with rule 8 of the Security Interest
Vasantrao Chavan (Mortgagor) Taluka Haveli, District TERMS & CONDITIONS Enforcement Rules, 2002 on this 16th Day of November of the year 2024.
g'h'v"‘ Jarm"d?” Vasagtrlaw° E)“cgle'“"n‘r’l?t'ggf'sz"i‘ﬂm'” 1 Saleisstrictlysubjecttotheterms&conditionsincorporatedinthisadvertisement&intheprescribed TenderForm. Furtherdetailsofthe | | The borrowers/Guarantor in particular and the public in general is hereby cautioned
yu\"/";’aajr;l(iaso;ogg?g?rzes'havr'rao Parishad Pune Taluka abovementionedpropertiesand Tender Forms canbe obtained fromthe Bank’s Corporate office, atthe above mentionedaddress. | | not to deal with the property and any dealings with the property will be subject to the
Chavan (Mortgagor) 10. Mrs. Panchayat Samiti Haveli 2 Intending bidders should submit Separate sealed tender for aforesaid property in the prescribed Tender Form only. The charge of Bank of India, Bhiwandi Branch for an amount of Rs 34,40,450+ uncharged
Yogita Amit Sonavane Grampanehayat Village sealed cover should be accompanied with Demand Draft/Pay Order for Rs. 5000/- each being Non-refundable Tender fee interest from 29.05.2024 (Rs Thirty-Four Lakh Forty Thousand Four Hundred Fifty
(Mortgagor) 11. Mrs. Sunanda Kesanad and within the & the separate Demand Draft/Pay Order for the Earnest Money Deposit of 10% of the offer amount for the above property Only) plus uncharged interest from 29.05.2024 thereon.
Gurling Gavasane (Mortgagor) jurisdiction of Registration drawn on a Scheduled Bank, favouring “SVC Co-operative Bank Limited”, payable at Mumbai should be deposited in the The borrower's/Guarantor's attention is invited to i canti
c Al : : . ! : I provisions of sub-section (8) of
12. Mr. Gurling Manmath a;fgﬁt,DSi;Jt?ichgﬁgras Tender qu kept in the Corporate Office at ‘the above address, before 05.30 PM on or before 30/12/2024. section 13 of the Act, in respect of time available, to redeem the secured assets. The
Gavasane (Mortgagor) 13. per Development 3 Tenders will be opened at the Corporate Office at Vakola as per the schedule given above. borrowers and the guarantor (s) will be required to hand over the actual and vacant
miyﬁ th':;jﬁkalatr Shete Agreement same is 4 The Legal Heirs ofthe borrowers, respective Tenderers / Guarantors / Owners of the security or their authorised representatives | - | possession of the property mentioned hereunder as and when demanded by the
Chandgrﬁ(ant Ra.ghu‘nath Shete bounded as under:- On or may remain present atthe time of opening of tenders. The Authorized Officer of the Bank would have sole discretion inthe manner Authorized Officer
(Mortgagor) 15. Mr. Somnath Towards East: By Property of conduct of sale including decision with regard to inter-se bidding/negotiations amongst the bidders to realize highest sale value bESCRIPTION OF THE IMMOVABLE PROPERTY
Maruti Jadhav (Mortgagor) out of Gat No. 263, On or for the property. They are, therefore, advised to remain present themselves or through their duly authqrised_ represer}tatlive(s). o )
16. Mr. Abhay Chandrakant Towards South: By 5 The successful bidder should bear the charge / fee payable for conveyance such as Stamp Duty, Registration fees, incidental | | All that Part and Parcel of the property consisting of Part of Gala No- 1 admeasuring
Vedpathak (Mortgagor) gmpe"ty of 'L’”- Hargude, expenses, T.D.S. as applicable on the property deal amount etc as applicable. The successful bidder shall also bear all| | 1590 sq. ft., Ground floor bearing Municipal House No. 1400/1, New Kaneri, Bhiwandi
17. Dr. Popat Tulsidas Gade. th°,\on°;"’63{ grY\ert' By statutory dues, if any, and also all dues pending like electricity charges, water charges and maintenance charges and for| | Constructed on land bearing Survey no. 48, H. No. 29 paiki at Village: Kamatgrir
(Mortgagor) 18. Dr. Umesh Towards North: By Road other services provided, if any. The Bank (Secured Creditor) does not undertake any responsibility to procure any permission/| | within the limits of Bhiwandi Nizampur City Municipal Corporation, Bhiwandi, Dis
Digambar Hande (Mortgagor) Land admeasu;'ing 12,00‘0 license etc in respect of the secured assets / immovable/movable properties offered for sale. n the name of Mr. Srikanth Rajesham Yelle Within the registration Sub-Digtrict
19. Umesh Vitthal More Sq. Mt., situated at Gat 6 The Bank reserves its right to accept or reject any or all offers without assigning any reason and in case all the offers are wandi and District Thane Shop Area: 1590 sq ft, Built Up CERSAI Assef\ld:
m‘iﬁgi‘ﬂg& ('\,cl"(')ft‘ézggj;‘ No,262 & 263, Kesnand rejected, either to hold negotiations with any of the tenderers/bidders or to sell the property(s) through private negotiations /Boundaries :-North:- Margin Land, South:- Gala No. 2, East:-MarQjn
) (Wagholi), pune and the with any of the tenderers/bidders or other party/parties.
(zhl,,'o'\r/ltga\gétr?glzv,ar: tsr:r?d’?ﬂpore Dle"e")p.";egéi ”gfhts 7 The Borrowers/Guarantors/Mortgagors are hereby put to notice in terms of rule 6(2) and rule 8(6) of Security Int Sdj-
Manikrao Hargude ?o‘;]’;%rn’c'tted u:itc; (Enforcement) Rules, 2002 that the Secured / aforementioned Assets would be sold in accordance with this notice in Authorised Officer. Bank Of India
(Mortgagor) 23. Mr. Digambar belonging to the amount outstanding as per the demand notice is not fully repaid. e e e
Bhalchandra Kale (Mortgagor) Developer in the Project 8 Any details with respect to the title/description of the property to be verified by the prospective purch
24. Mr. Kushal Kundanlal "Tara Alt)hena” along {Nith is on “AS IS WHERE IS AND WHATEVER THERE IS BASIS”. FORM G
Oswal (Mortgagor) 25. Mr. present and future unsold 9 The property in question is under physical possession of SVC Co-operative Bank Ltd. The prope! INVITATION FOR EXPRESSION OF INTEREST FOR
Nilesh S S"Tgh (Gljlaran_tor) consf(r'uctlon more handed over by the legal heirs of the deceased borrower. VGS REALTY CONSTRUCTION PRIVATE LIMITED
(zguxgsn'tg/'r')"aksm N. Singh i\%ﬁ%?ﬁ‘l{ g:cslfﬂi’sg in 10 The Borrower's/Guarantor's/Mortgagor's attention is invited to provisions of Sub-section (8) of Section 13 of th ey sub.reguSﬂ:ﬁ)co'm)gggm"s%ﬁ'o': f&’ﬁ:sxﬁ:"f;g :J g";:mﬁ:cy Board of India
"Booked", "Sold & Of, time a"'f‘"ab'e to redeem the Sec!”‘?d ?S,Sets' i (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
Registered" units. 11 Disputes, if any, shall be within the jurisdiction of Mumbai Courts only.
Annexure-1 12 The sale notice is also displayed on our website - https://www.svcbank.com/notice-sale. TN o " d':nELEVANT P’\?RTJSSU;-A?sC oction Privare Limitea
List of unsold units in Project "Tara Athena" mortgaged and hypothecated with PCHFL Place: Mumbai Mr. Rohan Rajiv Pai ) ali?gexith ISAc!\llj/rgIC;\ZjLT_Per\lo?r (U/nscier CIRPe)a y bonstruetion Frivate Himite
Carpet|Saleable|| 36 | Commercial 11 175 335 Date: 21/11/2024 Senior Manager & Authorised Officer CIN No. U70101MH2012PTC238665
P!
Sr Block Unit | Area Area 37 Commercial 1 249 341 2. | Address of the registered office Popular Metal works, Tatya Tope Marg,
No. oc No. [(Insq.| (In sq. 38 | Commercial | 2 175 539 Joglekarwadi, Sion Fish Mkt, Sion (E), Sion,
Ft. Ft.) 39 C il 3 175 239 Mumbai, Mumbai, Maharashtra, India, 400022
1 A 103 690 900 20 CZSS:Z:; 2 175 539 3. | URL of website Website of the Corporate Debtor is not in
2 A 304 | 690 900 : operation
3 A 204 | 679 233 41 Commercial 5 271 370 r o ) u 4. | Details of place where majority of Sion, Mumbai
5 B 202 679 233 43 Commercial 7 192 263 oo el . 5. | Installed capacity of main products/ Not applicable
44 [ C ial 8 192 263 i, | |services
6 B 1101 679 883 45 CZ::::; 9 280 382 DN S BA N K (HC'_D& —L%E W W) 6. | Quantity and value of main Business of the Corporate Debtor is closed
. = 1011 523 | 680 s | Commercial | 10 | 175 | 239 Srerfern fsara fies 31et frsarare aref faras! products seices sodn st since 2021.
9 C 502 | 523 680 47 | Commercial | 11 | 249 341 Recovery Dept. : 2" Floor, “Madhukunj”, Plot No. P-52, MIDC, Phase-II, Kalyan Shil Road, Sonar Pada, Dombivli (East)-421204. 7. | Number of employees/ workmen Nl
10 C 503 | 523 680 48 | Commercial 1 175 239 8. | Further details including last available | Email request be sent to:
49 Commercial 2 175 239 financial statements (with schedules) | cirp.vrcpl@gmail.com,
:; g 23; : :i 222 50 Commercial 3 175 239 P U B L I c N OTI c E of two years, lists of creditors, relevant | ipdilipgupta@gmail.com
13 C 604 | 512 666 2; gommcrc%ai : ;f’ i;z Notice is hereby given that the following borrower/s have defaulted in the payment of principal & interest of the loan ‘;f;izsfg;fg*;ifj:;”; :Z:ems ofthe
14 c 801 | 512 666 = cz::::j] P s facilities obtained by them from the Bank and the loans have been classified as Non Performing Assets (NPA). The 9. | Eligibility for resolution applicants Email request be sent to:
15 S 803 | 512 | 666 54 | Commercial | 7 | 286 | 392 Demand Notice was issued to them under section 13(2) of Securitisation and Reconstruction of Financial Assets under section 25(2)(h) of the Code is | cirp.vrcpl@gmail.com
ij g 18(;’5‘2 :ié ggg 55 | Commercial |8 | 286 | 392 and Enforcement of Security Interest Act, 2002 (SARFAESI ACT) on their last known addresses. This notice is | [ +2kaiabie at: et of evpression | Fiiday. ot December 2074
56 | Commercial | 9 | 416 570 published in addition to the notice sent by Registered A.D. Post. | of interest ' '
ig g i;g; :ig 222 57 Commercial 10 332 458 11.| Date of issue of provisional list of Monday 16th December, 2024
50 | Commercial 10 200 64 58 | Commercial 11 280 383 Name of the Borrower/ Outstanding prospective resolution applicants
- - 59 | Commercial | 12 | 280 383 Guarantors & Loan Account Description of Property amount/ Date | NPA Date 12.| Last date for submission of Saturday 21st December, 2024
21 | Commercial | 13 | 202 269 60 | Commercial | 13 | 280 383 Numbers of Notice objections to provisional list
22 Commercial 14 176 247 o1 < L 4 303 201 13.| Date of issue of final list of Tuesday 31st December, 2024
23 | Commercial | 15 | 176 | 247 = T = e Mrs. Indumati Harish Borse ALL THAT PIECE & PARCEL OF immovable property in the form Rs. 15.10.2020 prospective resolution applicants
24 | Commercial | 16 | 176 247 s A::ZELY o T s e Mr. Swapnil Narhari Waghmare ~|of property bearing Shop No. 5, admeasuring about 1600 Sq.| 18,50,555.26 14.) Date of issue of information Sunday 5th January, 2025
25 | Commercial | 17 | 176 247 o Amenity 11T 88 e Mr. Narhari Bapurao Waghmare | fts. (Built up) on Ground Floor, in the Building known as “Borse ?nzmrzraulds‘t‘%rer‘fsg‘ﬁ'igg ”;:;’;x
26 | Commercial ! 175 335 s Amen 24 > ss e Mr. Jitendra Harish Borse Building” constructed on land bearing Survey No. 1, Hissa No.| 04.11.2024 © pmsiective resolution agp”cants
27 | Commercial | 2 175 239 menity 3+4, lying and situated at Village Kothrud, within the limits of 1 issi
n 66 Amenity 14 79 107 s a ¢ d, witr 5.| Last date for submission of Tuesday 4th February, 2025
28 | Commercial | 3 | 175 239 7 Amenit (T o7 RPM-18013 Pune Municipal Corporation, Taluka Haveli, District Pune. resolution plans
29 Commercial 4 175 239 memty . . . . 16.| Process email id to submit EOI cirp.vrepl@gmail.com
30 | Commercial 5 271 370 68 Amenity 16 79 107 Residential House admeasuring about 899.44 Sq.fts. i.e. :
31 Commercial 6 192 263 69 Amenity 17 79 107 83.56 Sq. mtrs. construct-ed on Plot No. 34, beanng C.TS. Date.?istNov_ember,ZOQA For VGS Realty Construction Private Limited
35 T Commercial |7 102 263 70 Amenity | Disp | 2079 | 2913 No. 15847/25, corresponding Survey No. 60 Part situated at N Place: Mumbai Dilip Vasudeo Gupta
33 | Commercial 8 192 263 71 Amenity  |Clinic| 2418 | 3,385 Dyaneshwar Co-operative Housing Society Ltd., Garkheda, Resolur:ion Professioaal
34 | Commercial 9 280 382 72 Amenity  |Clinic| 2418 | 3.385 Aurangabad, District Aurangabad and within the local limits of Reg. No: IBBI/IPA-002/IP-NO0765/2019-2020/12484
35 Commercial 10 175 239 Total 27,677 | 37,529 Aurangabad Municipal Corporation. N Registered Address of the Resolution Professional: No -8, Ellora CHS Ltd, Behind
Annexure Il Mrs. Indumati Harish Borse All that piece and parcel of immovable property in the form of Rs 15.10.2020} Aonyudaya Co- Op Bank Ltd, Daftary Road, Malad Eaer, M e S oy
. s — " . . . . A - 10 Maharashtra - 400097
List of booked units in Project "Tara Athena"receivables of which are hypothecated with PCHFL Mr. Jitendra Harish Borse property bearing Shop No. 5, admeasuring about 1600 sq. ft. ie. 32!30% N\,
Sale/ 148.70 sq. mtrs.(Built up) on Ground Floor, in Building known
C t Saleabl Amt !
A::;)e zi:a € Agreement re[cl:i. Balance RPM-18014 as “Borse Building” constructed on land bearing Survey No. 1,| 04.11.2024 POSSESSION NOTICE
;r. Block Ili"'t Value Receivabl \"/','l'fsa N}(()- %*4'(]00';?1_”?;(""'_‘9 ?Tsf ﬁo. 43’6{ lying a|n(d; snuatetq at WhereasNthe authorized officer of Jana Small Finance Bank Limited (Formerly kno
0. o. : ecelvables lilage Kothrud, within the limits of Fune Municipal Corporation, as Janalakshwgi Financial Services Limited), under the Securitization And Reconstrucjion
In Sq. I Rs. Rs. I . A, ’
( Ft )q S é.li;t.) (L:csl;l (L:cs;l (Rs. in Taluka Haveli, District Pune. N of Financial AsSets And Enforcement Of Security Interest Act, 2002 and in exercise of gow-
Lacs) Mr.Lalit Ramchandra Gawde Residential Flat No. 104, admeasuring about 585/12 Sq. Fts. Rs. 03/06/2024 ersl cor%fgérzed undg p e°t'°':‘13 (t?z) retadﬁ\:wtg rule 3 of t;‘%s‘;c””ty Interest (ll%nforcemetnt
1 A 1103 | 679 883 28.63 23.11 5.52 Mrs. Pallavi Lalit Gawde i.e 54/36 Sq. mirs. (Built up area) on First Floor, in the building| 13,20,981.17 s 200 k'ffg:ay omend nofices o the, ;’g;l‘r’]”;f(tf])e rggpgrcrt‘i’\‘gefaﬁecsa t:)"gge;‘h%"r” e
2 A 1104 679 883 27.67 23.00 4.67 gr.dlbaﬁmlkant Balkrushna go.g, krlown ask Dahlia |r5 t:? tO\;\vAnsr;lp I(\IqownGszfalr Vgar . hereon at the appcable rates as mentioned in the said notices within 60 days
3 < 103 523 680 22.08 3.50 18.58 oobole ' ardens” now known as “Dahlia (Mayfair Virar Gardens ) Co-| 12.11. from the Yegeipt of the said ndtiges, along with future interest as applicable incidental
4 C 301 523 680 2339 7.00 16.39 Mr. Prasad P. Kulkarni Spergtlvgl ';'9‘:3'_??] Society Lt?" ?tgate at IVIt"agef |B°|'c’j‘J’bTa|‘fka expenses, cds{s, charges etc. incutved till the date of payment and/or realisation.
35 C 701 523 680 24.39 17.22 717 asal, Listrict 1hane  consiructed on plois of land bearing Borrower/ 13(2) Notice Date/ Date/ Time
- - - 020400400039999 Survey No. 195Part, 195Part, 211, Hisssa No. 11/1/3, 14/1, Sr. Loan No Co-Borrower/ Outstanding Due & Type of
6 C 903 523 680 25.21 15.15 10.06 020402000040171 2121, 212/3, 212/4, 212/8_, 218, 214, 215, 223, Hissa No. 1 to No. Guarantor/ Mortgagor (in Rs.) as on Possession
7 ) 504 312 666 24.66 780 16.86 020401700040134 3, 224/1, 3 to 18, 225/1 Hissa No. 3/1, 3/2, 227/1, 2Part, 2Part, ] 3) W, Gajanan 13092024 Date:
020401700069706 228/2 totally adm 78,392 Sq. Mtrs lying being situated at village i o .
i I; Zg; Z?Z ZEZ iizz 183 5‘84 ]95'5137 Bolinj, Taluka Vasai, District Thane, B“?g::'rf;;'g“d RS%“&:-% r(an“SFi’fes 19'T1i1n'1§‘_’24
- - - Mr.Darshan Nishikant Paranjpye |Flat No. 28, First floor, in the B wing, in the building known as Rs. 14/07/2024 33259630000270) Mrs. Nilima Thousand and Twen 09:26 AM
10 D 1102 512 666 24.76 4.50 20.26 ; " e ) ty
: : : Mrs. Sandhya Darshan Paranjpye [Meghshyam Prasad CHS Ltd. situated in City survey No.858,| 7,08,632.82 Gajanan Gaikwad One and Thirty Paise Symbolic
11 D 1103 512 666 23.51 12.00 11.51 Mr. Vikas Vinayak Patwardhan  |House No-54, Lane No-14 at Parnaka, Village, Kalyan, Taluka (Co-Borrower) Only) as on 10/09/2024 |Possession
. Mr. Abhijit Ramesh Risbud —Kalyan, Dist-Thane adm area about 340.sq.ft (carpet) i.e.408| 12.11.2024 e X :
12 Commercial 1 200 267 14.65 12.40 225 ) o ! ) . : o Description of Secured Asset: All the piece and parcel of Inmovable Property of
Mrs. Mugdha Abhijit Risbud gq.jt (build up) (hergln refe(red to as ‘the §a|d flat”) within the House No.57 at Roadpati Boudhwada, Opp. Foodland Company, Near Pallavi
5 e 1 oo o 68 000 ros 024400400041278 limits of the Sub-registrar office-Kalyan-1, Dist-Thane. Avida, Kalamboli Noden Taluka Panvel, District Raigad-410208.
ommereta ‘ ' ‘ 024405200055876 2 1) M. Avinash 05-09-2024 Date:
ol Mrs. Priya Prasad Nagvekar Residential Flat No-103 situated at the Ground floor upon Rs. 17.09.2024 Ashok Thorat Rs.2,84,680.20 (Rupees | 19-11-2024
14 | Commercia 18 196 266 14.6 0.00 14.60 Mr. Prasad Ashok Nagvekar Parking, having Area adm 525 sq.ft (48.79 sq.mt) built up i.e.| 14,89,836.24 45679430000365 (Borrower), Two Lakhs Eighty Four Time:
Mr. Rohidas Sudam Harachkar  |370 sq ft (34.38 sq.mt) carpet area, in the building known as * 2) Mrs. Sarita Thousand Six Hundred | 01:45 PM
15 | Commercial | 19 196 266 14.6 0.00 14.60 Sharayu Sankul”, situated within the limits of Division and Sub| 13.11.2024 Avinash Thorat | Eighty and Twenty Paise | Symbolic
ey o0 502 " = 075400400090229 Division Ratnagiri, Village Zadgaon, within the limits of Ratnagiri (Co-Borrower) | Only) as on 03/09/2024 |Possession
Total 813. 8896. . 57. 171.8 Municipal Council, Tal & Dist- Ratnagiri. Description of Secured Asset: All the piece and parcel of House No.212, having
. ) o Anmnexurelll ) i Mr. Sameer Shankar Thakare ~ |Flat No- Flat No. 301, Area adm 625 sq.fts (Built Up), on the Rs. 25/09/2024 Admesuring Area 340 Sqft, Near Hanuman Mandir at Post Kasgaon,
List of Sold & Registered un|;:sI |/|‘1Pr0|ect Tara Athena recelvat{les of which are hypothecated with PCHFL Mr Bharat Ramchandra Jadhav | Third Floor, B Wing, in the building known as Suyog Sahawas| 11,60,860.76 ﬁrargpapgh?)\/]at(jﬁas%og' T(a)luka {\Aurba‘(’i, th:Stl;(v:t Khsnle_-r‘t‘]ﬂém. Onn (Jfr’\}lowardsl
Carpet | Saleaby | S0 085 Ame | NP8 C CUN I U S L Mr.Anand Janardan Raut Building B Co-operative Housing Society Ltd, constructed on R:a da?)n %r tiw:xis fh; Ngr‘t)l: l())\f{a{h: Pr?) e(rets onyatszlaerp: n%gntsugﬂp:r
. S I I B e - T Mr. Pradeep Kaluram Jain the land bearing Survey No-70, Hissa No-4,Plot No-3, Village| 14/11/2024 fonarda tha South by Propart ofy[')eshmukhp Y P *
No.| Block No. . Till | Receiva : - - Mr. Adesh Govind Kambri Kulgaon,Tal-Ambernath, Dist-Thane, within the Sub-Registration y: Froperty :
(n | Gn | Rs.in | Date | bles | 41 ¢ 01 L 1z | 666 | 2l | 2030 | 3 District Ulhasnagar-Il & IV, and Registration District Thane, and 3 1) Mr. Ronit Suresh 05-09-2024 Date:
Sq.Ft) | Sq.Ft) | Lacs) | (Rs.in | (Rsin |[ 22 C 402 512 666 24.14 2055 | 3.59 012400400036887 e 2 ’ L . ! ) Mr. Ronit Sures Rs.3,25,879.90 (R 19-11-2024
Lacs) | Lacy) |- C 200 T s 1 oo 510 230 T oo 012131101437696 within the limits of Kulgaon Badlapur Municipal Council, Kulgaon. Bhoir (Borrower), s.3,25,879.90 (Rupees sy
1 A 200 | 679 | 883 26.55 2300 | 355 S - - 45769630000880 2) Mrs. Prema Three Lacs. Twenty Five Time:
2 A 203 | 679 | 883 2826 126 | 1500 | ¢ o1 | 52 | 6% 2139 71 168 Mr. Krishnakant Dattatray More  |Flat No.101, adm. area about 647.75 sq.fts i.e.60.17 sq.mtrs. Rs. 02/10/2023 Suresh Bhoir Thousand Eighty Hundred | 10:47 AM
3 A 302 | 690 | 900 1243 1102 | 141 » ¢ 0 L B | 239 1849 | 39 Mrs. Kavita Krishnakant More (Carpet), (inclusive of open Terrace & Architectural projection| 5,25,373.40 Co-B Seventy Nine and Ninety | Symbolic
4 A 303 | 690 | 900 2821 2680 | 141 :;’ g jgi ;i Z;’g gzg 1322 232 Mr.Gajanan Ramkrishna on the first floor, A Wing, in the building known as Bhagirathi (Co-Borrower) | pjice Only) as on 03/09/2024 | Possession
5 A 503 | 690 [ 900 27.12 2300 | 412 |I5g < o T 535 T 650 3557 TRV RS Khangiferaol Vishvya &in the Society known as Bhagirathi Vishwa Qooperative 13/11/2024 Description of Secured Asset: All the piece and parcel of House No.233 B, Area
6 A 504 | 690 | 900 26.89 2555 | 134 m T 50s T 55 | 680 259 RTEEED Mr. Nitin Dinkar Supekar Housing Society Ltd, constructed on the land bearing Survey Admesuring 480 Sq.ft. Gavhan, Navapada, Near Ram Mindir Gavthan, Taluka
7 A 602 679 883 30.84 000 | 3084 |[5p T 0oL | st0 563 1450 Z50 | 200 Mr. Tushar Prakash Kale Np-41, Hi§sa No-2/2, Plot No-1, l_\rea admn 1.19.7 sq.mtrs, Panvel, District Raigad-410206. On or towards the East by: House of Bharat Patil,
8 A 702 | 690 | 900 a2 | 2300 | 412 |5 T 00t 1 510 | 663 1250 1250 | 200 Village Shirgaon, Tal-Ambernath, Dist Thane, within the Sub On or towards the West by: House of Digambar Bhoir, On or towards the North
9 A 903 [ 690 | 900 3027 | 2875 | 131 ) T T2 1 512 | 666 11.98 598 | 200 052400400043784 Registration District Ulhasnagar-Il & IV and Registration District by: House of Gajanan Bhoir, On or towards the South by: House of Ashok Kadu.
10 A 1002 | 684 | 890 3220 28.17 | 4.03 5 C 104 | 512 | 666 1897 1166 | 731 052402000065719 Thane and within the limits of Kulgaon Badlapur Municipal 4 1) Mis. Nanda Water 13/09/2024 b
11 A 1003 | 684 | 890 3176 2099 | 476 52 ) o1 | 53 | 6s0 15.50 1250 | 3.00 Council Kulgaon. Suppiier Proprietor ate:
! ) Rs.4,96,075.30 (Rupees -11-
12 A 10z | 679 | 883 | 3002 | 715 | 2247 || 55 D 102 | 523 | 680 | 1550 [ 1250 | 300 Mr. Shivaji Motiram Mahadik Flat No. 003, adm 375 sq.fts (built-up) on the ground floor in Rs. 24/10/2024 3164944000084 Vijay Shrivallabha | "0 2 Nin(etypSix 191!i1n2€(.)24
]i i igi :zg zgg zi:}i igzg ?g 36 D 103 | 523 | 68 2413 | 2036 | 377 Mrs. Kanchan Shivaji Mahadik  |B-wing of the building known as “Gayatri Apartment” presently| 14,64,687.58 & Vaze (Borrower), Thousand Seventy Five | 11:00 AM
:5 = T o T T s T s 37 D 104 | 523 | 680 | 1550 | 1250 | 300 Mr. Pramod Ramchandra Shinde |known as “ Gayatri Krupa Co-operative Housing Society Limited” 31639410000021| _ 2) Mr. Pankaj and Thirty Paisa Only) | Symbolic
= = B I L e B e 58 D 01 | S12 | 666 | 2485 | 1800 | 686 constructed on the Plot of land bearing Plot No-5, Survey| 16/11/2024 Shrivallabha Vaze as on 10/09/2024 | Possession
T = T e B e e T 53 g jgj 522 223 i;ﬁ 1“'53 18“4 007400400089446 No-33, Hissa No-7(part), City Survey No-8958, lying being & (Co-Borrower)
s B Sor T o0 T 500 | 2588 | 36 | 502 . - 2 Sl B situate at Village-Vadavali, Ambernath (East), Tal & Sub-Reg Description of Secured Asset: All the piece and parcel of Shop No.01 Chawl
. X . 61 D 401 512 666 15.50 12.50 3.00 . : g P . . .
m) B ol 1 69 | 883 295 | 265 | 30 | & > 200 T s T oe 50 T 150 T 500 Dist- Ulhasnagar & Reg Dist-Thane, within the local limits of No.01, 350 Sq.ft (Build-up) Area, Vishnudas Colony, Survey No.55 Hissa No.03
p : - - Ambernath Municipal Council. Village Tisgaon, Taluka Kalyan, Dist. Thane. Bounded as on: East: Shree Malang
0 B 402 679 883 29.95 26.55 3.40 63 D 502 523 680 23.10 14.07 9.03 Road. West: Chawl. North: Chawl. South: Mr. Sonawane's Propert
21 B sot | 690 | 900 29.81 2642 | 339 64 D 602 | 512 | 666 25.11 1603 | 9.08 Mr. Sushant Vitthal Patil CTS No-6/6/2, Plot No-5, owned by borrower Mr. Sushant Vitthal Rs. 03/06/2024 ! . : . ! T perty.
n B S04 | 690 | 900 | 2004 | 2591 | 323 || 65 D 603 | 512 | 666 | 2463 | 1584 | 879 Mrs. Asmita Sushant Patil Patil & Mrs. Asmita Sushant Patil known as a Flat No-101,| 20,86,446.39 5 1) Mr. Bhushan 13/09/2024 Date:
3 B 700 | 690 | 900 | 2729 | 1724 | 1004 || 66 D 701 | 523 | 680 | 1550 | 1250 | 3.00 Mr. Maruti Somnath Rathod area 650 sq.mt. (Saleable area 810 sq.ft) situated at first floor Anant Tambde Rs.2,29,083.90 19-11-2024
24 B 702 | 690 [ 900 3062 [ 2719 [ 343 [[67 D 703 | 523 | 680 2471 1100 | 1371 Mr. Dilip Bandu Sonawale in Anantganaga Apartment, Mahadev Nagar, Urun-Islampur,| 16/11/2024 (Borrower), 2) Mrs. (Rupees Two Lacs Time:
25 B 703 | 690 [ 900 3436 [ 2754 | 682 || 68 D 804 | 512 | 666 15.50 1250 | 3.00 Tal- Walwa, Dist- Sangli 415409, within the limits of the Islampur 47619630000233 | Shrutika Bhushan | Twenty Nine Thousand Py
6] b s [ [ s | o260 [ore [ro0 [Jo] b [ ow [ | e | 2530 | 1631 | 899 081400400080506 Municipal Council Islampur, Taluka ~ Walwa and Dist ~Sangli Tambde (Co-Borrower), | Eighty Three and Ninety 25:1::":
27 B 803 | 679 | 883 264 | 2164 | Loo || 70 D 904 | 523 | 680 1550 1250 | 3.00 : ot i 3) Anita Anant Paise Only) Y! !
& 5 o o Tm Py o T w N > 00z T 10 1 o 550 250 T 500 Mr. Abdul Yusuf Khan All that P_leces and Parcels of_ Residential FIat_No 102_area Rs. 15/12/2023 Tambde (Co-Borrower) as on 10/09/2024 Possession
> 5 52 T o0 o0 06 625 T a3s Py 5 003 T 510 | oo 530 550 | 500 Mrs. A[sang Abdul Khan admeasuring abput 575 sq.ft (built up) on 1st flopr in the building| 9,36,041.60 __ i
m 5 0 a0 o0 T 05 T 75 BT T 200 | 367 e T B |10 Mr. Rajiuddin Md. Eliyas Khan  |known as “ Siddhivinayak Apartment standing on S.No-2, Description of Secured Asset: Al the piece and parcel of Flat No.202, 2nd Floor
= 5 oo T e T o0 T 0 Tare e ZE1C 5 [ 200 | 267 | 1465 | 1100 | 365 Hissa No-1 (part), Plot No-1 situated at Village Gotheghar Tal-| 18.11.2024 B-Wing, Admesuring Area 390 Sq.ft Buiding kown as Gokul Apt, Survey No.17,
2 5 s e w0 o oo 71 F2C 6 200 | 267 1465 1178 | 287 053405200075844 Shahapur, Dist- Thane. Hissa No.8.12, Plot No.4, Taluka Ambernath, Mauje Kulgaon with in the Limits of
3 B o o o0 | 55 | mor | 7| [ ]e e e e T Mr. Yogesh Ramdas Wagh Flat No.27, Area adm 550 sq.fts (built up) on the fourth floor, Rs 04/07/2024 Badiapur Municipal Concil, Kulgaon within the Limits of Tukdi District Thane-421503
%] B 102 | 6 | ss3 | 2908 | 2276 | 702 |[B]C U |27 |35 | 1695 | 1501 | 194 Mrs. Uma Ramdas Wagh in the building known as “Nav Vaishali Co-operative Housing| 8,15,581.04 V\éhereﬁs, thfe AlBgrrowersl (r)]o-borrowersé Guarqntors/hMO[)tgggo(S, mentriongd herein
35 B 05 | o | s | s0e5 | 00 | 627 |mte N e Mrs. Reshma Yogesh Wagh Society Ltd" situated at Gopal Nagar, Road No-1, constructed a O\f aéehale' tobrepayt e:.molunts d“?’ Tﬁt'cpe Its>l' Erevy IS gIYetR t?tthe otrhrowerg
36 B 1201 | 684 | 8% 23.78 278 | 100 | 51 [ Commercial | 22 96 T 266 460 000 | 1460 Mr.Rahul Sudhakar Yadav on the land bearing Survey No-61, Hissa No.3B [City Survey No-| 18.11.2024 mentionea herein above In particuiar and to the FUplic in general that the authorize
: h oo L L officer of Jana Small Finance Bank Limited has taken Symbolic possession of the
37 C 104 | 523 | 680 23.43 2071 | 2712 Total 45098.00(58784.00] _1876.16_| 1448.15 | 427.99 9840 to 9845] of Mouje Gajbandhan Patharli, within the limits of properties/ secured assets described herein above in exercise of powers conferred on
Bids for entire building will be entertained over individual bids of single property. 046405200073011 Kalyan Dombivli Municipal Corporation, Taluka Kalyan, District him under section 13 (4) of the said Act read with Rule 8 of the said rules on the dates
The sale “is as is where is & whatever is there is basis.” Thane. mentioned above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned

The above borrowers and/or their guarantors (where ever applicable) are advised to make the payment of outstanding
dues within the period of 60 days from the date of publication of this notice failing which, further steps will be taken
after the expiry of 60 days from the date of publication of this notice as per the provisions of SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.

Further you are prohibited u/s 13(13) of the said Act from transferring either by way of sale/lease or in any other way
the aforesaid secured assets.

Date :21/11/2024 Authorized Officer
DOMBIVLI NAGARI SAHAKARI BANK LTD.

herein above in particular and the Public in general are hereby cautioned not to deal
with the aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured Assets will be subject to the charge of Jana Small Finance Bank Limited.
Place: Thane Sd/- Authorised Officer,
Date: 21.11.2024 Jana Small Finance Bank Limited

J JANA SMALL FINANCE BANK

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B,

s Place : Dombivli. F

Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta,
Bangalore-560071. Branch Office: Shop No.4 & 5, Ground Floor, Indiabulls Mint,
Gladys Alvares Road, Hiranandani Meadows, Pokhran Road, Thane West, 400610
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